FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR HYGIENE FEEDS & FARMS PRIVATE LIMITED
OPERATING IN ANIMAL HUSBANDRY INDUSTRY LOCATED AT PANIPAT, HARYANA - 132113
(Under Regulation 36A (1) of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)
RELEVANT PARTICULARS

HYGIENE FEEDS & FARMS PRIVATE LIMITED
PAN- AACCH3931J
CIN- U01210HR2010PTC040500
Village Adiyana, Tehsil Madlauda, Panipat, Haryana —
132113
3. | URL of website As per the information provided by the Corporate Debtor,
there is no operational website of the Corporate Debtor.
Village Adiyana, Tehsil Madlauda, Panipat, Haryana —
132113

1. [ Name of the corporate debtor along with PAN/
CIN/ LLP No.

2. | Address of the registered office

4. | Details of place where majority of fixed assets

are located
Installed capacity of main products/ services 32 MT per hour (Poultry Feed)

6. | Quantity and value of main products/ services  [NIL
sold in last financial year
7. | Number of employees/ workmen INIL

8 | Further details including last available financial |All the details are available at the office of the Resolution
statements (with schedules) of two years, lists of [Professional located at Office No 109, Surya Kiran Building,
creditors, relevant dates for subsequent events of [KG Marg, Connaught Place, New Delhi -110001 and can be
the process are available at: sought at ip.hygienefeeds@gmail.com

9. |Eligibility for resolution applicants under section [Will be shared via mail at ip.hygienefeeds@gmail.com
25(2)(h) of the Code is available at.

10. | Last date for receipt of expression of interest 03.03.2025
11. | Date of issue of provisional list of prospective 08.03.2025
resolution applicants
12. | Last date for submission of objections to 13.03.2025
provisional list
13 | Date of issue of final list of prospective resolution|15-03.2025

applicants
14 |Date of issue of information memorandum,|15.03.2025

evaluation matrix and request for resolution plan
to prospective resolution applicants

15 | Last date for submission of resolution plans 15.04.2025

16. | Process email id to submit EOL ip.hygienefeeds@gmail.com

ResolutionRebidssionall
Of Hygiene Feeds and Farms Private Limited
IP Reg. No.: IBBI/IPA-001/ IP-P-01870/2019-2020/12893
(Authorization for Assignment valid till 31/12/2025)
Regd. Add: 29 FF, The White House, Sector - 57, Gurgaon, Haryana-122003
Communication Add: Osrik Resolution Private Limited, 109, (First Floor)
Surya Kiran Building, Kasturba Gandhi Marg, Connaught Place, New Delhi- 110001 ;
Date: 15.02.2025
Place: New Delhi



FINANCIAL EXPRESS- DELHI (NCR) & CHANDIGARH

(OPERATING T AN TWUA L HLESE AN DAY | MDUSTRY LOCA TE DAT PANIPAL, HARTANA - 132113
(Undar Reguiaion 354 (1) of e Insolwency and Bankupicy Boad of India (Insdivency
[Rlesoiy fon Process for Corporate Pemson =) Regulaions, 2016)

RELEVANT PARTICULARS
1. |Mame of fe corporate debior along | HIGIEME FEEDS & FARMS P RIVATE LISITED)
with PAN/CINLLP Mo, PAN- AACCH 31
CIN- U012 10HR2H OPTC 040500
2 |Addmess of iz regaiesd ofcs illage Adiyana, Tehsil Madauda,
Panipat, Hangna- 132113
3 [ URL of webate Az per he Infomaton provided by e
Comporate Debior, fers & no opemional
ezl of tha G orpom e Detior.
4. | Detale of place where mejoaty of fed [Village Adyana, Tehsl Madauds)
aEets mm poaisd [Panipat, Hanyans- 132113
5. [ Installesd capaaty of mein rodacts’ semices | 32 MT par hour {Pouliny Feed)
6. [ Quansty and walue of main pmoducts! | MIL

sarvices sad inlast Sinancial year
Number of employes d workmen HIL

B [Fumer detsls including las! avalabe|AlTe detsi s selate & Peotice ol Te|
[Sreardal 2ianements with achediles | of o |Fesolfon Profes ol |ocated a1 0flox No
yecrm, Iafs of coeciios, meievant dates for| 108, Suya Kiren Buldrg, MG Meng,
autmenuent events of Te procss s |Conrsughl Place, NewDelki -110001 & an)
arvalabiear T L A e )
9. [Eigbiity fr meduion apglicans under| Wl ba shared wa mal &t

[zacton 2 52| ofhe Codeisavalableat |iphygiensteadai@gmailcom

10| Lzt date for reseipt of expression of nierest | 003 03 2025

#1.|Date of issue of prowsional Bst of
prospective resaution applicants | (803 2025

11| Lastdate forsubmiszion of opacionz

=

o provisional list 13032025
13 |Last date ofissue of fnal Tst of
pmapective resalton apgican’s 15.032025

14.|Date ofissue of Infom afion mema=ndum,
=aiuation n'nafix&ﬁ:;.nam for msolufion| 15032025
i

pEnto poE acie on Spplicanis
15| Last date i submizsion of Resdudon Plars | 15.04 2025
16| Procass amail id o submis 201 ip.hygienefeedsi@gmail. com
-
A bhimanyu Mittsl
mﬁﬁ&ﬁ Resnlufion Pro lesionsl

o Hygjens Fesds nd Fams Private L]
P Reg. Mo BEIPAD01IPF.018T0/2019- 20201 2853
[ Autrestzaion dor Assigrement valid 1l 311 22025)

Ryl Ausd 29 FF, The White House, Secty -5T, Gugaon,
Comenuricaiion fudd: Cark ResoiLlicn Privete Limibed, 108-4, {First Fioe)
Surys Kirsn Bulding, Kasheha Gandhi Mam, Conrsught Piacs New Delbi- 110001
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